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GOVERNMENT OF ODISHA
DEPARTMENT OF HIGHER EDUCATION

Dated. Bhubaneswar, the Ai day ofApril. 2016

No.lE-FE-IVOAJ-POL-00422014 6337 ME. In exercise of the powers
conterred by sub-sertion (4) of section 7-C of the Orissa Education Act, 1969 (Orissa
Act 15 of 1969). the State Government da hereby make the following order to amend

the Orissa GAided Colleges. Aided Junior Colleges and Aided TIigher Secondary

Schools) Grant-in-Aid Order. 2008 to regulate the payment of Grant-in-Aid in shape

of Block Grant prospectivelv. namely

d; (J)  'This Order mav be called the Odisha (Aided Colleges. Aided Junior

 

Colleges and Aided Higher Secondary Schools) Grant-in-Aid

(Amendment) Order. 2016.

(2) Ty shall apply te the Aided Colleges. Aided Junior Colleges and Aided

Higher Sccondarv Schools.

(3) N shall come into force on the date ofits publication m the Odisha

CGazetie.

2. In the Orissa (Aided Colleges. Aided Junior Colleges and Aidcd Higher
Secondarv Schools) Grant-in-Aid Order. 2008. the following provision shall be

inserted as para-5 after para-d of Annexure-ll.

“Ihe posts of Laboratory Attendant in a Junior CollegeDegree College
are eligible to receive Block Grant.”

Order: Ordered that this Notification shall be published in an extraordinaryissue of
the Odisha Gazette.

By order ofthe Governor

IERE
Principal Sceretary to Government  
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Memo No. 6358 'HE. Dated 0%te
Copy forwarded to the Director, Printing Stationarv and Publication. Odisha.

Cuttack with a reguest to publish this Notification in an extra-ordinarv issue of he
Odisha Gazette and supply 200 (Two hundred) copies to this Department.

1his is a statutory Notfication and will bear ROnumber

SA al2
AaaiorslESto Government

Memo No. Sag HE. Dated 0% & IE

Copy forwarded 10 the Registrars of all Universities/Chairman. Council of
Higher Secondary Education, Odisha, Bhuhancswar/Presiding Olficer. State
Educational Tribunal. Bhubaneswar for information andneesaction.

ao

AdditionalARto Government

Memo No. R240 HE. Dated oa - ME
Copv forwarded to the Director. Higher ducation. Odisha. Bhubaneswar/

Regional Director of Education. Bhubaneswar, Berhampur, Sambalpur for

information and necessary action. EEED
- Cn ' Os

Additional Secretary to Government

Memo No. S20 HE. Dated 63 - b- IL
Copy forwarded to the Private Secretary to the Chief Minister. Odisha/Private

Secretary to the Minister, Higher Education. Odisha/Private Secretary to the Chief
Secretary, Odisha/Private Secretary to the Dev. Commissioner and Addl. Chief

Secretary, Odisha for favour of information of Honble Chief Minister, Minister.

Higher Education, Chief Secretary and Dev. Commissioner and Add. Chief Secretary.

NeM
) Government  @34. AdditGaa Secp

Memo No. 'HE., Dated &1-V 1
Copy forwarded to the Finance Department for information and necessary

action with reference to their UOR No.1 17(MVACSF dated 30.03.2016.
ReN aot

VA TA
AddGas Secrddry

Memo No. Sy HE. Dated OR Uy -1é
(6 Govermment

  

Copy forwarded to the Private Secretary io the Principal Secretary/All Officers
ofthe Higher Education Depataene, Govemment of Odisha for nio ation.

ER at
Pi ER “ z

U E, Additional Secretary ty Government

Memo Na. 55TU ME. Dated 2a `H-IG

Copy forwarded 10 AI] Sections of the Department/Guard le (20 copies) for
EEpdinformation. ER jasDi

ORE

Additional Secretarv ia Govermment

'

 


